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(f) performances of the public
sector plants on each item referred
to above?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI SHAH NAWAZ
KHAN): (a) and (d) A Statement
is lexd on the Table of the House,
(Statement No. I) [Placegd in Lib-
vary, See No. LT 8131/74].

(d), (¢) and (e) The information
is collected and will be laid on the
Table of the House

(f) A Statement 18 laid on the Table

of the House (Statement No II).
{Placed in ILabrary. See No LT
8131/74].

12 hrs.

PAPERS LAID ON THE TABLE

SuprEME COURT JUDGES (TRAVELLING
ALLOWANCE) AMENDMENT  RULES,
1974

fifw, g wle wesdt wrd Hawwq
F oA (sAfsue fag W)
ged qEEH, ¥ gvaAw gy 2T
o (&ar 1 wT) wiufaaw, 1953 #r
HTQ 24 Y ITURT ( 3) & AT ITAH
ST T (ST w9T) e
frarw, 1974 (f&t aur qist qww),
N W@ & v fmm 15 9,
1974 ¥ wfag=AT F&47 |10 Alo fi.
579 ¥ gFA gQ 9, A o wfy aur
OF SEATHT ATIA §W[ 92F 97 T@AT
g1
[Placed
8125/74)

in Library See No LT-

RINANCE ACCOUNTS OF THE UNION
GOVERNMENT POR 1970.71 AND
NOTIFICATION UNDER CusTOMS

Acr, 1962

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): B8ir, on

SBAVANA 13, 1886 (SAKA)
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behalf of Shri K. R. Ganesh, 1 lay
on the Table:

(1) A copy of the Finance Ac-
counts of the Union Gov.
ernment for the year 1970-71
(Rinds version) [Placed in
Library. See No. LT-8125/
4]

(2) A copy of Notification No.

G S.R. 358(E) (Hind1 and

English versions) published

in Gazette of India dated the

1st  August, 1974, under
section 159 of the Customs

Act, 1962 together with an

explanatory memorandum

[Placed wn Library. See No.

LT-8124/74)

Drugs (Prices Control) Amendment
Order, 1971 and Review and Annual
Report of Hundustan Organic Chema.
cals Ltd. Resawani, Maharashtra for
1972-73 with Audited Accounts etc.

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI SHAH NAWAZ
KHAN). I lay on the Table:

(1) (1) A copy of the Drugs
(Prices Control) Amendment
Order 1971 (Hindi and Eng-
lish versions) publithed in
Notification No S.0. 228A in
Gazette of India dated the
11th January, 1971. under
sub.section (6) of section 3
of the Essential Commodities
Act, 1955,

(u) A statement (Hindi and
English versions) showing
reasons for delay in laying

the above Notification.
[Placed in Library. See No.
LT-8126/714].

(2) A copy eath of the following
papers (Hindi snd English
versiom) 'under sub.section



